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IPlP rfect Transmission of T.V. Relay 
Pro&Tamme in Goa 

318. SHRI IEDUARDO FALEIRO: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether transmission of T.V. re-
lay started in Goa is very imperfect 
and does not reach several parts of <-.. 

that TerritorY; and 

(b) if so, what action have Govern-
ment taken in this reia rd? 

THE DEPUTY MINISTER' IN THE 
MINISTRY OF INFORMATION AND 

BROAOCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKAR.JUN): 
(a) The existing TV service at Pana-
ji is interim. This covers -1 range of 
20 Km. 

(b) The 10 KW TV transmitter is 
being commissioned at Panaji by the 
end of the 6th Plan. This is expected 
to provide coverage over the entire 
territory of Goa. 
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Micro Hyde} Schemes in Himachal 
Pradesh 

320. PROF. NARAIN CHAND P A-
RASHAR: Will the Minister of ENER-
GY be pleased to state: 

(a) whether any MICRO _'-:f." del 
Schemes for the generation of electri-
city have been sanctioned on small ri-
vulets in Himachal Pradesh and o-::her 
parts of the country; 

(b) if so, the names thereof', district-
wiSe in case of Himachal Pradesh, t he 
details of each scheme including the 
estimated exp nditure and the aelaib 
of the commencement of ex cution of 
the projects ; and 

(c) if not, whether any such schemes 
would be sanctioned in the near future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
CHANDRA SHEKHAR SINGH): (a) 
Yes, Sir. 

(b) Th information is given in the 
Annexure. 

(C) Do s not arise. 




